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laxity on the part of the Investigation 
officer to merit the stT ict UTes. 

Falsified Recording of FIR Regarding 
Train Robbery 

51. SHR} VIJAY KUMAR 
YADAV:. WiJllhe Minister of ROME 
AFFAIRS be plefSed to stale: 

(a) whether Government's atten­
tion has beell. drawTl to the report 
appearing in Patriot dat cd 15 Fl:bruaTY 
1985 regarding falsified not ing of the 
FIR on a train robbery case in Flying 
Mail between New Delhi Station and 
Niz~muddin Stalion on the night of 
February 10, 1985 ; 

(b) if so, the details thereof; 

(c) whether an)' enquiry was condo 
ucled into this incident; and 

(d) if so, the progress m:lde so far? 

THE MINISTER of STATE IN 
THE MINTSTRY OF HOME AI-FA-
1RS (SHRIMATI RAM DULARI 
SINHA) : (a) to (d). The repNI appear­
ing in the patriot dated 15. 2.85 rclat. 
es to case FIR 60 dat:d 11.2. 85, 
police Station, N(w Delhi. The report 
was lodg,ed by one Shri R. K. Sharma, 
the complainant, verbatim and is not 
falsified. In thc crill'inal stutcmen( of 
Shri Shalm:l the "umber (:f persons 
involved in the crime were given is four 
and accordingly, the case wus register. 
ed under section 392/34 IYC'. On inv. 
estigation it was found that six persons 
were involved in the crime and uccord· 
ingly, th.e case wus registered under 
Section 3951397 IPC' (D:'coity). The 
investigation of the case is bt>ing pursu· 
ed vigorousty 

Influx of Refugees Frum Sri Lanka 

52. SHRJ MAHENDRA SINGH: 
SHRI K. PRADHANJ: 
~RI KAMAL NATH : 
SHRl MAHFOOZ ALI 
KHAN: 
SHRI V. S. VIJAYARAGHA· 
VAN : 

SHRT B. Y. DESAI: 
SHRI SAIFUDDIN CHOW­
DHURY: 
SHRI MATI GEETA MUKH. 
ERJEE: 
SHRI MATI JAYANTI 
PATNAJK: 
SHRI BALASAHEB VIKHE 
PATIL: 
SHRJ N DENNJS : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether.t is a fact that (hou. 
sands ofterror.strickcn Tamils from Sri 
Lanka, mostly wumen and chi!drtn have 
arri \Cd at Ramcshwaram and other 

'parts of Tamil Nadu as refugees dur ing 
the last six months ending February, 
1985 ; 

(b) if so, the dctuils thereof; 

(c) the measures tuken by Govern­
ment to provide them food and shelter 
and rehabilitate th(m : 

(d) whether the matter was diseus~­
ed with the Sri L!I'lk:tn Ministcr of Nat­
ior,al Security during his visit ir. Ft,;­
bruary or otherwise with the Govcrr.­
ment of Sri Lanka; and 

(c) if so, the 'outcome there(lf? 

THE MIN)STER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SHRI KHURSHEED ALAM 
KHAN): (a) Yes Sir. 

(h) Since the beginning of Fchruaq 
1985:\ tolal of 2722 Sri Lanka Tamil 
families ccmprismg 11,225 mcmheras 
have arrived in R~,mcshwarnm as refuge· 
es fr("m Sri Lrr k:>.. Th:s rumber is in 
addition (0 over 50,000 ~ht) crme after 
the July 1983 diMurbRnccs in Sri tnnkn 
lInd conlinue III be in Irdi'l. 

(c) Such a Jluge 'c<lle and unabated 
influx of refugees puts a sever e slndn 
on the Govt. As the eXlslll~g P.CC( 11.­

m"t;on in cemps at Mandappllm lind 
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Kottapatfu in 1 amil Nadu can house 
on Iy 25'00 pcrsors, efforts nre beirg 
made to create rdditicral facilities for 
shelter nnd for provision for food for 
the refugees. 

(d) & (e). Yts. Sir. Our cor:cern over 
the fresh ir.flllx of Sri Lr.r:k::n refugees 
intO'lndia was conveyed to the Sri 
Lar,kal~ Gcvl. We have urged fhat cond­
itions should be crcatld In SdLankaso 
there would be no exodus of refugees 
from Sri L::'.I:ka to lrdia and those who 
are in India would bc able to return to 
their cOUlltry ill sHfety p.nd dignity. 

Exopsnsion Work of the Run~'ay at 
Peelamedu Airport 

54. SHRT R. ANNANAMBI: Will 
the Minister of TOURISM AND 
CML' AVIATION he pleased to 
state: 

(a) whether Government arc aware 
that Government of Tamil Nadu have 
alreadY acquired 41. 21 acres of land 
and handed over to the CPWD in 
July, 1984 for runway cxpansion work 
at Peelamcdu Airport; 

(b) whether this wOlk will be 
given top priority in the Seventh Plan 
so that modern ahcrafts such as Boeing 
and Air buses could be operated from 
Peelamedu airport and night services 
connecting Coimbatore with important 
cities in the counhy aI'd ab:oad intro­
duced; 

(c) if so, the details thereof; and 

(d) if not. the reasons therefor '1 

THE MINISTER eF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATIoN (SHRI ASHOK 
GEHLoT); (a) Ye's, S·r. Land 
me.;suring 42.21 acreS has been acquir­
ed for extension of the existing runway 
at Peclamcdu (Co;mbaton:) aerodrome. 
(b) to td). Havin! regard 10 Ihe ur­
gent ne,d fur. development of Peela­
mc:du ailport to m:kc it suitable for 
,clular Boeing 737 operation~. provi-

sion has been made in .. the Annual 
Plan, 19 84-8~ and has also been pro­
posed for inclusion in the Seventh Plan 
for civil works pertaining to extension 
ar:d strengthening of runway and as­
sociated pavements as well rs exte!'­
sion!modific~.lion of the telmiNl1 buil­
ding. The civil wOIks will be t:.ker. up 
and completed in the Scventh Plan 
period. The aerodlOme is present Iy 
equipped with Medium intensity Run­
way Li!1-hting Syst(m, Taxi-way lights 
and Apron lights. To facilitate night 
operations with Boeing- 73 7 aircraft, 
2-Bar Visual Approach Slope Indicator 
System (VASIS) is also being provided. 
This work is expect ed to be compl ct cd 
by the end of June, 1985. 

American Plans frT Dewl('rrrrnt of 
Components of a S)'sten1 fvr Shir 

war in Indian Ocean. 

55. SHRI ANANTA PRASAD 
SETHI: Will the Minister of EXTER­
NAL AFFAIRS be pleased to state: 

(a) whether the U.S.A. Plans to 
deploy on its basis in the Indian ocean, 
components of a system for star war' ; 

(b) whether the c cnstl uction of a 
new station for anti-satellite directing 
system is already underway in Diego 
Galcia; 

(e) whether reports have also been 
received that prepalations arc also 
underway for stationing' F-15 fighter 
bombers, equipped with .special 
rockets for hitting targets In the 
space; 

(d) if so, the detai Is in this regard, 
if any reports have been received by 
Government of India in this regard; 
and 

(e) the names (f the countri cs who 
have protested in this regard? 

THE MINISTER OF STATE IN 
1 HE MINISTRY OF EXTERNAL 
AfFAIRS (SHRI KHt:RSHEED ALAM 
KHAN): hI) Government of India 
arc awal e of reports on thc possibility 




